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CLL'TRAL ADi'IINISTRATIVE TRIi3UrAL i3ANGALORt. 

ORIGINAL APPLICATION NUMBER 567 OF 1993. 

DATED THIS THE 24TH DAY OF NOVE1IBER,1993 

j 

Nr.Justice P.K.Shyamsundar, 	..Vice-Chairrnan. 

And 

Mr. V.Ramakrishnan, 	 .. Menber(A). 

S.K.Reddy, 
S/o N.Reddy, Aced about 28 years, 
Behind Ratan. Apartments, 
Muttappa Block, Ganganagar, 
Bangalore-560 032. 	 Applicant. 

(By-Adovate Shri !1.Raghavendrachar) 

V. 

1. Commandant, 
Institute of Aerospace Nedicine, 
I.A.F., Vimanapura Post, 
Banalore-56001 7. 

Senior Officer, 
Administration Hq.Training Command, 
I.A.F., •Hebbal, Bangalore-6. 

AIR Officer, 
Adidnistration, AIR Headquarters, 
Vayu Bhavan, iew Delhi. 

Union of India, 
i1inistry of Defence, New Delhi. 

(By Standing Counsel Shri M.S.Padinarajaiah) 

Respondents. 

ORDER 

Hr .Justice P.K.Shyanisundar ,Vice-Chairman: 

The applicant wanted promotion as Grade-I Driver from the 

post he now nolds with the :Institute of Aerospace Uedicine 

('IM'I'). But, that promotion he sought for was unavailable 

there being  no Grade-I driver's post in the IAi wing where he 

is now working. Under the circumstances he now feels that he 

'ould •be better off in his parentdepartment i.e, Headquarters 

Tfaining Command where he thinks he will have adequate opportuni- 

es of seeking promotion to a Grade-I driver's post. 	- 
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In this situation we asked the learned Standing Counsel 

to ascertain and to submit that in case the applicant opts for 

repatriation to his parent department,whether the latter would 

take riiiti back and wnether there was any vacancy into which he 

could be fitted because we find that after going to the IAii 

he had severed his connections with the parent department. The 

learned Standing Counsel was good enough to make enquiries and 

thereafter placed before us a communication received from the 

Headquarters Training Command indicutilib that there was one 
& 

vacancy of civilian MTD Grade-Il in tne ileadquarters Training 

Command as on date, but the seniority of the incumbent thereof 

will be reckoned from the date of t;aking charge of the post 

at the headquarters Training Command etc. etc. 	We place on 

record tnat letter. We cannot in tie circumstances grant o;h$!t~~' 

prayer for promotion to Grade-I driver's post at IAi1. 

but, if the applicant wants to o back to his original 
I 

v:- 
I / 	 he 	maRe a representation to the Headquarters 

1rining Command and if such a representation is made, the Train-

ingoiimaad may aisoru hum 111 tue existiii vacancy as per Rules. ir 
Y 

seniority snould be allocated to hiu"is a matter the appli-

cant can sort out with the Trainia6 Cuj1iiand after reporting 

to duty. if he is absorbed by the Training Command, the IA.1 

will relieve him and send him back to the Training Command. 

With this oOservation this application stands disposed off. 

No costs. 

TRUEEMM  

- 	 VrCE-CHIARriAN. 
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The Registr J. , 
Supreme Court of thi 
New Delhi, 

T o 
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!\iJt DELhI. 

DATED: 	Sb?.9fr 

thL 

(Petition under Article 136(1) 
of the Constitution of India 

from the Judgment and Order dated 

of the 

inOr ñ  

c., fr. 

61 rn in "C46-4-1  

.PETITIOR(S) 

\rE}StJS 

-k314 A 4Ow, 
V. .RESPONDENT(S 

Sir, 
I am directed to inform you that the petition above 

mentioned filed in the Supreme Court was dismissed 

by the Court on 

Yours faithfully 

For Regista 

IN 


